
CENTRAL ADMINISTRATIVE TRIBUNAL
RRINOPAL BENCN

C.P. NO.605 OF imi
IN

OA No.a46a OF 20®®

New Delhi, this the 26*^ day of Aysust 2®®2

NON'BLE SMT. LAKSHMISWAMINATHAN, VICE CNAIRMAN (3)
NON'BLE SHRI M.P. SINGH, MEMBER (A)

Tara Chand (UDC)
R/o A-56, Mango! Purl,
Delhi-110083.
(Applicant in person)

.Petitioner

VERSUS

1.

2.

Shri P.S. Bhatnagar,
Chief Secretary/
Government oiP NOT of Delhi,
Indira Gandhi Stadium,
IP Estate, New Delhi.

Shri S.K. Srivastava
Secretary (Services),
(BOvernment of NCT of Delhi,
Indira Gandhi Stadium,
IP Estate, New Delhi.

3. Shri M.K. Mishra,
Director,
Dirotorate of Social Welfare,
Canning Lane,
Kasturba Gandhi Marg,
New Delhi.

(By Advocate : Shri Ajay Gupta)

...Respondents

dHDER fORAU

Mnn'hlft Sm»- Lakshml Swamlnathan. Vice Chairman (J) ■

Petitioner is present though his counsel is not present. Shri Aj^y

Gupta, ieamed counsei for respondents has submitted a copy of the
order of the Hon'ble Deihi. High Court dated 6.3.2002 in C.W.P.
No.4896 of 2001, copy placed on record.



(2)

2o in view of the aforesaid order of the Hon'ble

A.High Court, CP 605 of 2001 is disposed of, lea^J.ng it

open to the petitioner to proceed in the matter, if
any grievance still survives, in accordance with laH o

if so advised. Notices issued to the alleged conteronocs

are discharged.

(M.P, Sin^
Member (A)

(Smto Lakshmi Swaminathan)
Vice Chairman (J)

/ravi/

'A


